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Title: Introduction of the Cigarettes and Other Tobacco Products (Prohibition of advertisement and Regulation of Trade and Commerce, Production,
Supply and Distribution) Amendment Bill, 2016 (Amendment of sections 4 and 6).
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HON. DEPUTY-SPEAKER: The question is:
"That leave be granted to introduce a Bill further to amend the Cigarettes and Other Tobacco Products (Prohibition of Advertisement
and Regulation of Trade and Commerce, Production, Supply and Distribution) Act, 2003."

The motion was adopted.
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